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(To be published in the Gazette of India Extraordinary Part-, Section-1)
' (Part-I, Section-1)

—= — —~Government of India ——
Ministry of Commerce & Industry
Department of Commerce
Directorate General of Foreign Trade

PUBLIC NOTICE No.92/2015-2020
NEW DELHI, DATED 3y JULY, 2016

In exercise of powers conferred under paragraph 2.04 of the F oreign Trade
Policy (2015-20), the Director General of Foreign Trade hereby relaxes the
provision as in Para 2.62 (I) of Handbook of Procedure, 2015-20 as under:

“ The time limit for éﬁbmit‘fihé coﬁpletedapﬁﬁ:;tloﬁs ;1:1ANF—2M for allocation
of Tariff Rate Quota (TRQ) on Maize is extended till 8% August, 2016.”

2. Accordingly, all eligible entities ( State Trading Enterprises-STEs) desirous of
availing quota to import 5,00,000 metric tons of Maize(Corn) for the year 2016-17
under Para 2.60 of HBP, 2015-20 may submit their application in ANF 2M to
DGFT, Udyog Bhavan, New Delhi — 110 011 along with prescribed documents
and fees on or before 8™ August, 2016 .

Effect of this Public Notice: The date for filing applications by STEs for TRQ
on Maize for FY 2016-17 is extended till 8™ August, 2016.

“~(Anup Wadhwan)
_ Director General of Foreign Trade
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(Issued from File No.01/53/162/Misc? Am-17/A-27/IC)
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